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New Delhi this the 12th day of November, 1996.

OA-3194/92

Saliq Ram, 3 T
S/o Sh. Ram Kishan, .- - "
R/o 125, Moj Pur,
Shahdara, '

New Delhi. ' ...Applicant
(By Advocate Mrs. Rani Chhabra)

Versus

1. Union of India,
through its Secretary,
Ministry of Communications,
Department of Telecounmnication,
New Delhi.

2. D.E,T. :
Coaxical Cable Project,

Ambala. _ .. .Respondents
(By Advocate Sh. B. Lall)

/

0A-154/93

3 :

1. Charan Singh

~ S/o Sh. Dhan Singh

2. Hari Parshad Sharma
S/o Sh. Giri Raj Sharma

3. Ranjit .
S/o Sh. Mohan Lal Saini

4. Kailash Chand Kumar
S/o Sh. Sumoti Lal

...Applicants
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v 1. Union of India

- Dak Tar Bhawan,
New Delhi.

: 'Veré_us -

through the Director General

2 The General Mam.ger (Teleoom),

Rajasthan C1rcle, STy
Jaipur. - : '

3. The D.E.T. (T),
Telecom Department
Alwar (Raj.)

(By Advocate Sh. B. Lall)
0A-395/93

1. Suresh Singh, -
S/o Sh. Harpal Singh
B-2/24, Janakpuri,
New Delhi.

2. Har Pal Singh
S/o Sh. Girdhari Singh
Mayur Vihar,
New Delhi.

3. Pardeep Kumar,
S/o Sh. Chandrapal Singh
334, Bhora Colony,
New Delhi.

4. Chandrapal Singh,
S/o Sh. Lalloo Singh,
Sector B/8129,
Vasantkunj,

New Delhi.

(By Advocate Sh. Aashish Kalia)

ﬁnion of India - through:

1. The Secretary,
Deptt. of Telecom
Govt. of India,
Sanchar Bhawan,
New Delhi.

Versus

2. Telecom Divisional Engineer,

Moradabad (U.P.)

(By Advocate Sh. B. Lall)

0A-458/93

1. Puran Mal

S/o Sh. Ballu Ram Saini.

2. Bhim Singh,

H.No. 141, Dansa,’
New Delhi-47.

S/o Sh. Ranjit Singh Yaday,

. .Applicants

. . .Respondents

g .Applicants
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Telecom Boa.rd
Dak Tar Bhawan,
New Delh:l.'

"-‘. RS B

Rajastha.n Circle,
Jaipur :

Alwar (RaJ YT e e Drwovbﬂ m.,-Resmndents'

(By Advocate Sh. B. Lall) Lk o e Y

' OA-484/93

Nathu Lal,

S/o Sh. Binja Ram,
R/o H.No.308,

Raj Nagar-II,

New Delhi-45.

(By Advocate Sh. V.P. Sharma)

1. Union of India through SR
the Director General, A=
Telecom Board, ' B
Dak Tar Bhawan, :

New Delhi.

2. The Director of Telecom i
Project (OFC), : Rt

* 4th Floor, Amenity Block, ‘f“fr':'u
EMTD Compound, R AP e
. | M.I. Road, ’
- Jaipur (Rajasthan).

3. The Divisional Engineer Teleocm Pro,]ect e e
Telephone Colony, ol R
Kamala Nehru Nagar, . g 4 L
Jodhpur (Rajasthan). ».}_.ngspondents
(By Advocate Sh. B. Lall) : a A T -
0A-486/93 ° : ,
Py '*J“‘Sfé Sh. Jawanji, : : ;
el ; H.No. RZ-308, i
Raj Nagar-II, 2 i
New De1h1—45 L 5 Be i
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Teleoom Project (OFC),
- 4th Floor, Amenity Block

:;.‘1'_;4'»:‘?:' & G-17 Area,

By @re s Tasee
SEISOLLGTs .

The Divisional Engineer
Telecom. Project,

- Telephone Colony,
Kamala Nehru Nagar,
Jodhpur (Ra,]asthm
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1. Sompal Singh, ' %
S/o Sh. Mohan,
141, Bhera Enclave,
New Delhi-41.

+gs | R Rajvir Slngh, :
'S/o Nathoo Singh,
411, Sunder Vihar, . . . -
near Sayed Gaon, ‘
Delhi-41.

3. Satya Pal Singh,
S/o Sh. Laloo Singh,
Sector B/8129,
Vasant Kunj,

New Delhi.

4. Hari Singh,

S/o Sh. Begram Singh,

C/o Sh.R.L. Sethi, d
1/61 Sundar Vihar, Eh,
New Delhi.

Sﬂ,, "

Rajinder Kumar,
S/o Sh Hira‘ I‘altr"'c_ :":’r; [
DDA Colony, =
GH-13/988,

Delhi-41.

6. Chandan Kumar Barua
S/o Sh. D.L. Barua,
13, Bengali Oolony,
Rohtak Road,
Delhi-41.

(By Advocate Sh. Aashish Kalia)
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Satyabir Singh

"S/o Sh. Harsi, ey

Rfo 18/352 Lodi Oolony, S e Ao e T T
New Delhi. : p ‘ 'ﬁ '_f- Sachar ot oo aApplicant ¢

(By_ Advocate Mrs. Rani Chhabra) -

a:?r:abp@,z ST 807 1551 l‘ St 2odues = &
At motige vz liget ol ,:a.T'c* sod {gas., 1o Vez:sus 3 m o .‘
. _,1. Union of India, 2 Teman
% IO o rough {ts?SeEretary s T la T edos il Ao sdusl
Cabivibn Ministry of Conmunication, ’ M
P 'Department of Telecommunication, ...~/ .. it
... _._Sanchar Bhawan,
29280 1ioew-Pelhi-3720 od1 Juo wnil¥se cagtlisinossiget
roitY tghug Ai Rhaiteet  Telebol] ovitoogas nif swsizg
Stam N[LE .10 B Installg.tion,
M‘uztaffarnagai' UpLy 3 cnabdroe el ks .«sRespondents
AR gl pdvedate’ S BCLally e T sviro e s
dt bag ki L RED ICLE % 2N s+ .
— f.l‘hese apphcatlons hav1ng been heard on 12th November,
, 1996, the Tribunal ‘on the ‘same ‘day dehvered the
adr YofoRloWtDE 1o oizy =4 st adem ey St
Chettur Sankaran Nair (J), Chairman e
i ey 5&-.‘ & gl 3 N g ; . . v
CireeTils 23 gnsiidantdiwho aretasual -labourers in the Postal )
Department seek Tegularisation' of ' services::-on the
strength of a scheme fragned pursuant to directions of the
- \iul 48 G 10 “‘rauk.«-\: £k
Supreme Oourt of India in Brij Kishore & Others vs. Union
of India & Others (Writ Petition No.1041/1988). Aooording
RATITE to _them, they have put in long enough service to qualify
themse!lves“ for the benefits under the svh& The ;
- deparunent however has a oontention that the benefits
under the scheme will he available only to those enlisted
: prior to 31.3 85 'Ih:ls oontention cannot sta.nd in the

" 1ight of the orders or the Supreme Com‘t in ‘Da.ilz tges’

Ce.sual labourers 1 :I.n‘the P&T Deps t Vs. Unim 7 : 5 "
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2. In these c1rcunsts.nces we direct the respondents e =

'Y”n

to consider the claim of applicants for regu]arisation 1n
v terms of the scheme aforesald 1rrespect1ve of the date of
their enlistment.. . Apphcants may make | ind1v1dua1
representations setting out thedetailsoftheir cases

before the. respective pinsional -Engipeers Vunder whom

¥
e

2rnabiaci> they had been working. If such representatlons' are made,

the respective Divisional- Engineers_,,,sha.ll . pass speaking
orders thereon 1n terms of the scheme aforesaid and in
ady  wothe llght of the demslons aforesald Thls w111 be done
37 e Langd AT
within three months from the date of 4‘eoeipt of the
representations. 3
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